12/3/2018

Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be Laid on the Table.

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF SKILL
DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA PRADHAN): | beg to
lay on the Table a copy each of the following Notifications (Hindi and English versions) under

Section 62 of the Petroleum and Natural Gas Regulatory Board Act, 2006:-

(1) The Petroleum and Natural Gas Regulatory Board (Determination of Petroleum and
Petroleum Products Pipeline Transportation Tariff) Amendment Regulations, 2017 published in

Notification No. PNGRB/M(C)/62/2017 in Gazette of India dated 19th December, 2017.

(2) The Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications
including Safety Standards for Liquefied Natural Gas Facilities) Regulations, 2018 published in
Notification No. INFRA/T4S/LNG/05 in Gazette of India dated 18th January, 2018.

[Placed in Library, See No. LT 8922/16/18]

T 3R ISR HATAT & IS F3T (ST WA PHR TER): MeTe He1edT, § AR 519 AT
GRT 5 S A 16 S, 2017 T SaT 5 ST 1063 G H i ey 3R eTefieior o forg frirem
3R 9Tl BRI & HIT RIS S TS ot 718 RITTRET o 205 (IR-205) BT IFFMBR BT S
&b IR H fagRor T Uep UfeT (fE=<l T SIS THRepRUT) FHT e IR el g

[Placed in Library, See No. LT 8923/16/18]
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THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (DR. MAHESH
SHARMA): | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana Abul Kalam
Azad Institute of Asian Studies, Kolkata, for the year 2015-2016, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

Maulana Abul Kalam Azad Institute of Asian Studies, Kolkata, for the year 2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.

[Placed in Library, See No. LT 8924/16/18]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Museum, Kolkata,
for the year 2015-2016, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

Indian Museum, Kolkata, for the year 2015-2016.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (3) above.

[Placed in Library, See No. LT 8925/16/18]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the North Zone Cultural
Centre, Patiala, for the year 2016-2017, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

North Zone Cultural Centre, Patiala, for the year 2016-2017.
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(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (5) above.

[Placed in Library, See No. LT 8926/16/18]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Nehru Memorial
Museum and Library, New Delhi, for the year 2015-2016, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

Nehru Memorial Museum and Library, New Delhi, for the year 2015-2016.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (7) above.

[Placed in Library, See No. LT 8927/16/18]

SIS I FTerd & 167 T3 (37 qaef wrey): areger Heledr, 41t Saaiie TS HIHR &l
3R 9, H F=forRad o AT el IR IEdT § -

(1) (IP) CTISH DIRATRRCT ATHIT SacTuhe eI 3iTh ST ferfics, 73 fieett & af
2016-2017 & aTf¥p Ufcrde df U Hfer (Bl ToIT SISl FaxuN) TT oIEaTaRIferd
ol
(@) TSI PITIRICT ATHICT STAUHC hexa™ 31 sfedT foifics, 73 fieett & ay

2016-2017 & PRIGUT BT TRDR GRT FHIET BT Up e (Bl Tam Sl
TR
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(2) SWH (1) IfeetRad THl Bl FHT Uel W ¥& H gV fder & BRur i arer faaror
(fe=<t AT 3ISHT HEHwn))|

[Placed in Library, See No. LT 8928/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION AND MINISTER OF STATE IN THE MINISTRY OF COMMERCE
AND INDUSTRIES (SHRI C.R. CHAUDHARY): | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Gem and Jewellery

Export Promotion Council, Mumbai, for the year 2016-2017, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

Gem and Jewellery Export Promotion Council, Mumbai, for the year 2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.
[Placed in Library, See No. LT 8929/16/18]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Plastics Export
Promotion Council, Mumbai, for the year 2016-2017, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the

Plastics Export Promotion Council, Mumbai, for the year 2016-2017.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (3) above.

[Placed in Library, See No. LT 8930/16/18]
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(5) (i) A copy of the Annual Report (Hindi and English versions) of the Chemicals and Allied
Products Export Promotion Council (CAPEXIL), Kolkata, for the year 2016-2017, alongwith

Audited Accounts.

(ii)) A copy of the Review (Hindi and English versions) by the Government of the working of the
Chemicals and Allied Products Export Promotion Council (CAPEXIL), Kolkata, for the year
2016-2017.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (5) above.

[Placed in Library, See No. LT 8931/16/18]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Shellac and Forest
Products Export Promotion Council (formerly Shellac Export Promotion Council), Kolkata, for

the year 2016-2017.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Shellac and Forest
Products Export Promotion Council (formerly Shellac Export Promotion Council), Kolkata, for

the year 2016-2017, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the
Shellac and Forest Products Export Promotion Council (formerly Shellac Export Promotion

Council), Kolkata, for the year 2016-2017.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (7) above.

[Placed in Library, See No. LT 8932/16/18]

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Basic Chemicals
Cosmetics and Dyes Export Promotion Council (CHEMEXCIL), Mumbai, for the year 2016-
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2017, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the
Basic Chemicals Cosmetics and Dyes Export Promotion Council (CHEMEXCIL), Mumbai, for
the year 2016-2017.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (9) above.
[Placed in Library, See No. LT 8933/16/18]

(11) A copy each of the following Notifications (Hindi and English versions) under subsection

(3) of Section 30 of the Tobacco Board Act, 1975:-

(i) S.0.354(E) published in Gazette of India dated 24th January, 2018, authorising the Tobacco
Board to allow the traders/dealers of the Tobacco Board to purchase excess unauthorized
tobacco at the auction platforms by charging penalties as fixed by the Government in the State

of Karnataka.

(ii) S.0.355(E) published in Gazette of India dated 24th January, 2018, relaxing the operation
of the provisions of sub-section (1) of Section 10 read with sub-section (1) of Section 14A of

the Tobacco Board Act, 1975 in the State of Karnataka for the period commencing from the

date of publication of this notification in the Official Gazette and ending on 30" April, 2018 and
permits the sale of excess flue curved Virginia tobacco crop of the registered growers and flue
cured Virginia tobacco crop of the unregistered growers at the auction platforms authorised by

the Tobacco Board.

[Placed in Library, See No. LT 8934/16/18]
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HFT ST fIpT 93T & 9T H3 94T ol WA, dor fIara 3R 19T GRETT 931 A
IS FAY (. weaurer Rig): arezer Faredr, H Fr-ferRad g I4T ueeT IR I &:-

(1) (UP) ACIY APl TR2AT, TS feeed! b a¥ 2016-2017 & d1fien Hfcide HY b
gy (f&wat T=IT 3TUSIT AhRUT) TAT oRATIRI AT iRl

@) ISR TRpd I, T3 [Ieetl b af 2016-2017 B BRIBRU HI ABR GRI
T Bt U Ui (el oI SISl HRehRuT) |

IUYh (1) H IfeetRad TaT BT 9T uSeT W I H 8 ferr & HRUT S arell faeror
(&<t T 3RS FFhRT) |

[Placed in Library, See No. LT 8935/16/18]

(Tp) ST SECICYC 31T SHHLA Ca-leToll, SeTEETE & a¥ 2016-2017 & d1fdeh
gfcrdeT df Ue Ufer (Bl JuT RIS Tapvu) |

(@) SFea SIS 3Mh WA CailatTSi, SATBINTE b ay 2016-2017 & BIRIDRUT
T FARDR GRT FHIET T Ueh Ui (fFwT T ST HEHRUT) |

IUUh (3) H IfecTRad U=l T FHT el UR 3@ H §U fder & PR g grell faavom
(BT TToIT 3SR
[Placed in Library, See No. LT 8936/16/18]
(Uh) & YFARAST 3ifh el (I T iR a1, fReett & a¥ 2016-2017 & a1fie
yfcrde &l Gep ufer (fa=<t crerm ST E¥epvu) |

(@) T IFaRACT 3iTh faeetl, fwett & af 2016-2017 b HRIBRU T ARBR FRT FHIET
6T TP Uy (fawt e SIS T

QU (5) H SfectRad TaT BT 9T UeeT IR G 4 8 fIeT=l & HIRUT S arelT faaxor
(BT TTeIT RIS T |

[Placed in Library, See No. LT 8937/16/18]
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(7)  roitg el gRERiE, AT e &b af 2016-2017 & AT oIET3AT i Te Tfer (famait o
3 TREGHRUT) AT I UR SRITIRI&T Uferae|

(8) Suh (7) H IfcetRac U= Bl AHT USeT YR X H §Y fdefa & bR ST aretT fag=or
(fe=<lt TeIT 3FSIT FRahxun))|

[Placed in Library, See No. LT 8938/16/18]

(9) frafdernery Srar STRINT STfeif+M, 1956 Bl &RT 28 & e FferRad srfergaHTan
I Up-Teps TfeT (Bt AT SRS TRahvuT)-
() fafdenerd s SN (HeTfeneal @ @R &9l oT 3R Taiemdt
TEIfIereral § AM®! Pl aRORR & & forv SUr) fafs=e, 2018, S 12 HRasT,
2018 % IR & ISTY H SfERGET Ho ThHoHo 1-1/2012(THT) H HebTRIT 87

(@) faafienery S SRR (dhdet affed TamrridT e &_ & forg fefdermerar o
qiffeneun) fafm, 2018, ST 12 HReRt, 2018 & 9IRd & ISTUA H TG Ho
Tho o 1-8/2017 (FIdTd1-2) 7 Seprfre gv 2N

[Placed in Library, See No. LT 8939/16/18]

(10) IRRT T Henfieh! T (FRPRI-Fofl-Arfie) AfefH, 2017 &1 grT 38 &1
JU-GRT (1) & IR TR SRR Ho Blo 3o 758(37) ST 21 THRaRT, 2018 &b AR b
IS H T g8 off e e gRT Soh Sifefiad &t 9RT 38 &t IUYRT (2) H
faffds Teat I T9=aT 59 WG Frard T H e i 1S 8, B e g (T
CTIT SUST TR
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[Placed in Library, See No. LT 8940/16/18]
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